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REPORT   AND   MINUTES   OF   THE 

STANDING COMMITTEE ON 

RAILWAYS 

SHRI SARADA MOHANTY 

(Orissa): Madam, I beg to lay on the 

Table a copy (in English and Hindi of 

the Sixteenth Report of the Standing 

Committee on Railways (1995-96) on 

'Requirement, Procurement and 

Utilisation of Wagons by the Indian 

Railways' and Minutes of the Sittings of 

the Committee relating thereto. 

LEAVE OF ABSENCE 

THE DEPUTY CHAIRMAN: I have 

to inform Members that a letter has 

been received from Dr. Ramendra 

Kumar Yadav Ravi stating that he is 

not well for the last one month and he 

is unable to attend the House during 

the current Session. He has, therefore, 

requested for the grant of leave of 

absence from all the sittings of the 

House during the current Session. 

Does he have the permission of the 

House for remaining absent from all the 

sittings of the House during the current 

Session? 

(No hon. Member dissented) 

 

THE        DEPUTY        CHAIRMAN: 
Permission to remain absent is granted. 

Now, there is a statement of Mrs. 

Margaret Alva. But she is not here. She 

can make it a little later. 

(Interruptions). 

Yes, Mr. Gujral. 

RE. NEED TO CONTINUE SEPARATE 

CELL DEALING WITH CASES OF 

1984 RIOTS 

SHRI INDER KUMAR GUJRAL 

(Bihar): Madam, I want to raise a 

matter of grave importance. I think the 

whole House will be concerned about 

the point I am going to raise. 

The, 1984 riots have left a very big 
 slur on our fairness. Several cases are 
still pending. A cell had been formed in 
the   Delhi   Administration   and   police 

†[ ]Transliteration into Arabic Script. 

where these people' were to be 

prosecuted. Up-till now, 172 cases 

remain pending. And the Government 

of India has now done a most 

objectionable thing. They have ordered 

the winding up of the cell which means 

that all these criminals will go scot-free 

and all those who committed 

...(Interruptions)... killing 2706... 

(Interruptions). The Delhi Government 

has already protested against it. The 

Delhi Government has written to the 

Central Government not to wind up the 

cell. And yet, the Central Government 

has wound up the cell. (Interruptions). 

Therefore, I feel that the spirit of the 

House that this cell must continue 

should be conveyed to them. Not only 

the cell must continue, but all those 

culprits who have a big political 

clout—criminalisation of politics has now 

come in—and those people who were 

the most criminal ones must be hauled 

up and prosecuted straightway. 

SHRI S. JAIPAL REDDY (Andhra 

Pradesh); The cell must be revived. 

(Interruptions). 

DR. BIPLAB DASGUPTA (West 

Bengal): The cell should continue. 

(Interruptions). 
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SHRI AJIT P.K JOGI (Madya Pradesh ): 
Madam, the House is unanimous that the Cell 
must be revived (Interruptions) 
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�ह� K...(;�(-	 )... S� 
(�`& K 
...(;�(-	 )... 
... Mr. Jaipal Reddy, I can make tome 

comments only if you sit down. 

(lnterruptions) Let me give a direction, at 

least. Everybody wants me to react. So, I 

am reacting. (Interruptions) 
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Iqbal Singh, You don't fight with me. 
Your cause will be weakened if you fight 
with me. (Interruptions)... I am trying to 
help you. (Interruptions)... I am trying to 
help you. (Interruptions)... 
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sit down. Just keep quiet. 

(Interruptions)... 
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THE DEPUTY CHAIRMAN: Mr. 

Iqbal Singh, you don't know where you 

have to go and complain. I am very 

sorry. Instead of going and complaining 

to the Government you are coming here 

and fighting with me. No, that is not 

correct. (Interruptions)... 
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(Interruptions)...I  am also hurt. I had 
been a Member in the House when you 
were not here and you are blaming me 
that I am stopping you. I am very sorry. I 
am very sorry about it. (Interruptions)... 
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THE DEPUTY CHAIRMAN: No, this 

is the whole thing. (Interruptions)... 
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am very   sorry   that   when   matters   which 

concern the  Members  (Interruptions)  When 

Members raise issues which concern them 

and hurt them, I always try to pacify them 

and try to convey their sentiments to the 

Government. That is my job. 

(Interruptions)... 

SHRI INDER KUMAR GUJRAL 

(Bihar): We appreciate that, Madam. 

(Interruptons).... 

THE DEPUTY CHAIRMAN: Just 

one minute. Don't interrupt me. 

(Interruptions).... That does not mean 

that the Members should get up and say I 

stop them. I don't. I never stop anybody. 

I was asking you because some senior 

Members of the House wanted me to 

react, if you want to keep on shouting, 

go on shouting the whole day. I have no 

objection. I will stop every business and 

we will discuss only' this till 1 o'clock. I 

have no problem. I was telling Mr. Iqbal 

Singh, "Please sit down. Then I can ask 

the Government." Am I responsible for 

stopping it? (Interruptions)...Please take 

your seats. (Interruptions).... 

SHRI G. SWAMINATHAN 

(Tamilnadu): There are no Ministers 

from the Ministry of Parliamentary 

Affairs. Nobody is here (Interruptions).... 
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have some remarks. (Interruptions).... 
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can I react when everybody is shouting? I 
cannot speak. (Interruptions).... The 
Members don't have this much manners 
that when the Deputy Chairman is 
standing or any Presiding Officer is 
standing, They should sit down. 
(Interruptions).... I am not opposing 
them. I am not codemning them. I am 
condemning the act. I would ask the 
Government to come and reply. You 
don't want to give me the chance. Fine. 
Go on doing whatever you like. Don't 
raise it on the floor of the House. 

(Interruptions) 

%� [��	, ?&ह : �(%�, �
�� 
�� ���_& �� ���
 
��� �ह� K  

��&0	��� : S��
 ��� �ह� ?  
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D�� ��E�����^ �� 
�� �ह7 ���� ��&�� �5 �ह�� 
���� ��&��, ह� �ह�� ��&� K...(;�(-	 )... 

THE DEPUTY CHAIRMAN: No, 

you   did  not  say  that.   (Interruptions) 

.........You said it and then you admitted 

that you said it. 

SHRI IQBAL SINGH: Okay, then. 

(Interruptions) ...... 

THE DEPUTY CHAIRMAN:  I am 
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not angry. I am not angry with anybody. 

I am angry with the Members who do not 

understand... .(Interruptions).... 

%� �<�c()� ?&ह : �(%�, �ह ���� ��.�� ����� 
�� ��+ ��& �5 Y���� 

ह�� ह( K ...(;�(-	 )... 

SHRI S. JAIPAL REDDY: Madam, 

we know that you are only capable of 

synthetic anger and not real anger. 

%� 0����� ?&ह �	  : (;�(-	 ) &� ��+ �5 S��
 
�ह� �� ह5� ����.^� �5 
����
 ����& I� �>��� 
��+ �ह �ह� ह]...(;�(-	 )... 

��&0	��� : ��� ��ह
, S��� 
�� �]�
 ��� �� 
ह( K S� D�� &� 
�� �5 �� �+
  
5���
 �5 6ह 
�� 

W �ह7 ��&�� K S��
  &� ����
 �� 6ह� Dह���� 
ह( �� �
 �� �
�
 ��& �5 S� &� घ�^� 
5���
 :��� 
Dह���� ह( K $���� �� Dह���� ह5�� ह(, 
�� �� 
Dह���� ह5�� ह(, ^��� �� Dह���� ह5�� ह( K ���� 
Dह� ह( �� 11 60* �
 ���� �5 ��� �ह7 ���� ह( K 
$��
 S� �5�V �5 ��4 ह( K �] P� :��� /���� ह>� K �] 
$� ह��� �� ��
� �
 P� 8� I� D
 P�  ह>� I� �ह 
�����  �6�*��^ �� ह( K S��� 
�� �] �6�*��^ �� 
�ह� �1��� �� I� �ह�� ���� 
(̀ 
  ह5, 6ह P� �ह� �1�&��
 K 
ह5� ����.^� ��ह
 P� �5 
�
 �ह�� S&��
 �� DP� 
S&��
 K :��
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(�`& �] 
��� ����� S��5 
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, ��� 6ह S&��
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%� �.,���  	> 8��(w<� (:;� '�
/) : �5�V �5 
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�
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%� �&��<� �T� : ��� ���ह
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Ĺё  ̄  ŀŷų  ̂Ê ŃˇĹё  ̄  ŀŷų  ̂Ê ŃˇĹё  ̄  ŀŷų  ̂Ê ŃˇĹё  ̄  ŀŷų  ̂Ê Ńˇ:::: ´ ̄  ¢ ŅΆ őΎ ¢ Ê ↨Έ øÑŠǾ Ķ¯  ̄  ŀ¯ 
  ι"...Ĺŵǿ ¢ ŀΈ..."  ĶŢΌ Ķǽ  ĶŷΉ ĶǼ ÑΎ » Ń¯ ›Έ  

 Ñ΅ Ã ŗΌ"...Ĺŵǿ ¢ ŀΈ..."  
†[] Transliteration Arabic script. 
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   ̄  ŀŷų  ̂ Ê Ńˇ ̄  ŀŷų  ̂ Ê Ńˇ ̄  ŀŷų  ̂ Ê Ńˇ ̄  ŀŷų  ̂ Ê ŃˇĹё Ĺё Ĺё Ĺё :::: Ç ¬ Â ¢  ŁŷšźΊ  ¦ ĶΌ Ä 
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  śΏ  ĶǼ  Ķź· ŇΫ Ņſ"...Ĺŵǿ ¢ ŀΈ ..." Ј Ķű¯ ›ŶΌ

  ̄  Ä ¢  ĶźΆ  Ķź΅ Ã ŗδ΅ ¤ ¢  ŁŷΏ ¢ Ä  ŗ΅ œźˆ ³ ¢ Ñ΅  śŻΕ Ķǽ ЗŵΈ
  ╒ Ŕũ΄  Í Ńˆ Ä ¬ Ј ŗ΅ А  ι ›ω œſ Ķ΄ ³ ¢ ŕΌ ®
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 ह( K...(;�(-	 )... I� �
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%� O&.O&. =ह,�(	�,�	 : �� ��� /��� �ह
 S� K �] 
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 ह( I� 

ह�� :���-1W�6 �
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 K �ह��  
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[Q� &�0&�0 Dह��6�����] 


�� S��
 :`��� ह( K $� �� ह� �5� 4
� �ह7 
4
��� �ह7 1�ह�
 K $��5 �������� ���� �ह7 
���� 
1�ह�
  K ह� $���+ �� ���� ���
 ह( K D�� $���+ �
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ह5�� �5 1990 �� ��� ���  ह5��, D�� $���+ �
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ह5�� �5 1991 �� ��� ��� ह5��, 1995 �� ह�� $����� 
�ह7 ���� �\�� K .........(;�(-	 ) S� �>�� �� �>�� 
��� &� ह( K ......(;�(-	 ) 

K�0 �()� �� �	� ��ह�.	 : ��� 
�� �� �ह
 ह( 
S�...(;�(-	 )... $��� ह[��2� �
  �����
 ह( I� 
S��
 �
� 
�� �� ���� K.......(;�(-	 ) 

%� O&.O&. =ह,�(	�,�	 : �
 ��� �>�� $��� 
ह5�� L��� �� ���� �� �ह� ह( �5 ह�� L��� ����� 
1��ह& I� :� L��� �� �5� ���6^ �ह7 ह5�� 1��ह& 
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�� �� �ह
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%� ������� I� ��� ह5 
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 ह] S��
 K 
...(;�(-	 )... �5 ���'^ ह], ��� �5�V �� �[� �� 
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 � 1��� 
1��ह& :��5 �^�^ ��& �&, :��5 v�(� ����%5 ��& 
�& K...(;�(-	 ) 90 �� ह��
 ���+���� �� �5�^� 
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 ���
 �
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 ���ह��� �5� 
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 �5 ��� �R\� �ह
 ह( 
:� ��........(;�(-	 )........... 

SHRIMATI RENUKA 

CHOWDHURY Madam, there is a 

prescribed procedure to put questions. I 

have been seeking your permission to put 

a question....(Interruptions)..........  

%� �<�c()� ?&ह :  �(%�, �
 
(̀ 5-
(`5 ��V �ह�
 
ह]? �5� ��.� 4\� ह( I� �
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%�  �&��<� �T� : ��� ���ह
�, �
�� ��4�.� �� 
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†[ ]Transliteration Arabic script. 
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THE MINISTER OF HOME 

AFFAIRS (SHRI S.B. CHAVAN): 

Madam, as far as I am concerned from 

the  time  I  assumed  the charge  of the 
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Ministry of Home Affairs, I can 
definitely assure the House that there 
was no such committee. If anything of 
this nature had happened before I took 
charge of the Ministry, I would certainly 
look into it. 
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  śΏ  ĶǼ  Ķź΅ ÑΉ ¤ ¢  ŁŷΏ ¢ Ä"...Ĺŵǿ ¢ ŀΈ..."  

THE DEPUTY CHARIMAN: Dr. 

Gupta, what do you want to say? 

DR. BIPLAB DASGUPTA: The Cell 

should'not be closed. I would request 

the Home Minister to assure us that it 

would not be closed. 
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†[] Transliteration is Arabic Script. 
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SHRI INDER KUMAR GUJRAL: 

One minute. (Interruptions) One minute. 

(Interruptions) One minute. 

(Interruptions) Madam, I am surprised 

that the ...(Interruptions)... a senior 

Home Minister. I respect him a great 

deal. The news says that the official 

order from the Home Ministry received 

today, that is, 1st of August, says that 

the Riot Cell has been closed with effect 

from July, 31st. The Police has asked for 

a six-months' extension arguing that over 

172 cases were still pending for trial. 

Despite the pending cases, the Ministry 

has ordered the closure of the Cell. The 

Cheif Minister of Delhi has protested 

and my friend, the Home Minister, says 

that he is ignorant. If he is ignorant, I 

am very sorry that something is 

happening in his Ministry he should 

beware of it.  (Interruptions) 

THE DEPUTY CHAIRMAN: Let 
him reply. 

SHRI S.B. CHAVAN: Madam, the 

hon. Member is a very senior Member. I 

respect what he says. I have no 

objection to reversing the order. It has 

not been brought to my notice. You 

have to make a distinction between the 

Ministry and the Minister. There are 

certain ......... (Interruptions) 

THE DEPUTY CHAIRMAN: Let 

him finish. (Interruptions) Let him finish. 

SHRI   S.B.   CHAVAN:   I   am   really 

surprised (Interruptions)    that    even those, 

who had worked in the 

Government, are expressing surprise like 

this. It is something which I am not able 

to understand. 

%� �&��<� �T� : ह��� S�� ह( �
�� ����� 
��..... 
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SHRI S.B. CHAVAN: Anyway, the 

long and short of the entire thing is, if 

any such order has been passed, we will 

quash the order and restore the Cell. 
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THE DEPUTY CHAIRMAN: Now, 

this mater is over after the home Minister 

has explained. 
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SHRI ASHOK MITRA (West 

Bengal): Madam, I have only one small 

point to make, with great respect to the 

Home Minister, I am a little surprised 

that an order on such a serious matter 

could be issued without the Minister 

being informed. Some hanky-panky must 

be going on somewhere. So, when he 

quashes the order, could I humbly 

request him that he should also institute 

an inquiry to find out how this order 

could issue from his Ministry? And, in 

case it is necessary, he should proceed 

with disciplinary action. 

SHRI S. B. CHAVAN: Madam, I will 

look into the matter and if it is so serious 

that some inquiry has to be conducted, I 

will certainly try to do it. 

THE DEPUTY CHAIRMAN: Shri 

Bommai. Let us now start at least with 

some other business. 

RE.    DISSOLUTION    OF    ELECTED 

GRAM PANCHAYATS AND 

MUNICIPALITIES IN ORISSA 

SHRI SOMAPPA R. BOMMAI 

(Orissa): Madam, I would like to raise an 

issue. Recently, the Orissa Assembly has 

passed a resolution abolishing all the 

municipalities and Panchayats. They have 

abolished all the Panchayats and 

municipalities by a resolution of the 

Assembly. 

SHRI CHATURANAN MISHRA 

(Bihar): Elected. 

SHRI SOMAPPA R. BOMMAI: Yes, 

elected! Madam I would like to state 

certain facts. In 1992, elections were held 

in Orissa by the then Government. Sir, 

elections were not held for ten years by 

previous Congress Govemments and 

when the Janata Dal came to power, 

elections were held. I must also bring to 

the notice of this House that the 

Panchayat Act and the municipal Act of 

Orissa    contain    33%    reservation    for 


